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Union of India through the General Manager, N.C.
Railway, Head Quarter’s Office, Allahabad.

2. Divisional Railway Manager, N.€" Railway,
Allahabad.

. . .Respondents
By Adv: Sri Anil Dwivedi

R BDER

Heard Sri S.K. Kushwaha, learned counsel for the
Aw N vt vedl
applicant and Sri

, learned counsel for
the respondents. *’fﬂ#ﬁf

2. This OA has been filed by the applicant seeking
appointment on comﬁassionate grounds. 1n this regard
the applicant claims to have filed a representation
dated 05.02.2003 (Annexure po5  Eo  the = O&) before
respondent No. 2 s 'a.  Divisional Railway, Manager,

Northern  Raillway (now North Central Railway) .,

Allahabad.

. B Learned counsel for the applicant states that the

grievance of the applicant may be redressed 1if a
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.~ Northern Railway (now North Central Railway),

e respondent No. 2 i.e. Divisional Railway,

Allahabad to consider and decide the representation of
the ap.plicant dated 05.02.2003 (Annexure A-5 te Ehe
OA) by passing reasoned and speaking order as per
rules and iaw within a period of three months from the
date of receipt of a copy of this order and outcome of

the same may be intimated to the applicant forthwith,

5. In view of the above direction the OA 1s disposed

of . No cost.
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